Calcutta High Court (Appellate Side)

Defective Report ~~ with Scrutiny date From 25-02-2026 To 25-02-2026~All rows are shown

Name of
Learned

SI Case
No. Type

Compliance
By Date

List of Defect(s)

Filing No. Name of Petitioner

(010

CO

CRA
(DB)

CRA
(DB)

CRM (A)

CRM (A)

CRM (A)

CRM (A)

727/2026

739/2026

63/2026

114/2026

466/2026

616/2026

619/2026

621/2026

MUNSHI GOLAM MOSTAFA AND ORS
Mobile: 7044098641
Email:RAMIJMUNSHI@YAHOO.IN

SUBRATA ROY
Mobile:6289958219

Email:MAHESWARISHARMA2011@GMAIL.COM

ABDUL RAJJAK
Mobile:9641420116

Email:ADVMITROY.HC.CALCUTTA@GMAIL.COM

AMITAVA BHANJA @ BABU BHANJA AND
ANOTHER

Mobile:9874085600
Email:DIBYOM2015@GMAIL.COM

PETITIONER AND ANOTHER
Mobile:9232785868
Email:ARNAB.LLB@GMAIL.COM

YAKUB SK AND ANR.
Mobile:7076410712
Email:SABRINAPARVEEN73@GMAIL.COM

IMRAN MOLLA ALIAS MD. EMRAN
Mobile:9830265780
Email:DREAM.B26@GMAIL.COM

FAHIM SK.
Mobile:9123900944
Email:-TUL.2207 @GMAIL.COM

Advocate
RAMIJ MUNSI

MAHESWARI
SHARMA

AMIT ROY

DIBYO
MUKHERJEE

ARNAB SAHA

SABRINA
PARVEEN

SHASHANKHA
SHEKHAR SAHA

SUCHISMITA
CHAKRABORTY

18-03-2026

18-03-2026

18-03-2026

18-03-2026

18-03-2026

18-03-2026

18-03-2026

18-03-2026

T.INCOMPLETE CAUSE TITLE
2. WRONG CONNECTED CASE NO

1.CAUSE TITLE ISSUE .
2.WRONG LOWER COURT CASE NO

SYNOPSIS AND LIST OF DATES MISSING
DECLARATION IS INCOMPLETE

VICTIM SHOULD BE MADE A PARTY IN THE PETITION
NAME OF THE VICTIM MOTHER DISCLOSE

MANE OF THE PETITIONER NO 2 NOT MATCHED
WITH THE CERTIFIED COPY

1) AS PER COMPLAINT LETTER (ANNEXURE -4)
PETITIONER AND V.G. WERE MARRIED. SO
NECESSARY STEPS NEED TO BE TAKEN TO HIDE
PETITIONER AND HIS RELATIVES NAMES AND OTHER
DETAILS ... 2) V.G. AND HER RELATIVES NAMES AND
OTHER DETAILS HAVE BEEN DISCLOSED ... 3)
Prohibition of Child Marriage Act - WRONGLY
MENTIONED IN PETITION - ALL THE PREVIOUS
OBJECTIONS NOT COMPLIED PROPERLY

1) CMC YEAR WRONG AT PARAGRAPH ONE

1) ... COMPLAINANT IDENTITY DISCLOSED AT FIR
AND ANNEXURES

1) ... HONOURABLE CHIEF JUSTICE ADDRESSING
WRONG (,) .....
2)... TRIAL COURT REJECTION DETAILS NOT



SI
No.

10

11

12

13

14

15

16

17

18

Case
Type

CRM (A)

CRM (A)

CRM (A)

CRM (A)

CRM (A)

CRM (A)

CRM(M)

CRM(M)

CRR

MAT

Filing No.

622/2026

626/2026

630/2026

636/2026

641/2026

642/2026

539/2026

545/2026

937/2026

382/2026

Name of Petitioner

RAHIL SK. @ RAHIN SK. @ RAHIL AND ANR.
Mobile:9123900944
Email:TUL.2207 @GMAIL.COM

LAKSHMI KANTA MALLICK
Mobile:9831189364
Email: SOUMIKGANGULI@GMAIL.COM

SANJOY DHARA ALIAS SANJAY DHARA
Mobile:9830582109
Email:BUBUNLAW@GMAIL.COM

MAMUN ALI
Mobile:9830594149
Email:PARVEJ. ANAM79@GMAIL.COM

RAKIB ALAM @ RAKBUL
Mobile:8240911250
Email:SOUMALYADUTTA1998@GMAIL.COM

SANJEET KUMAR @ SANJEET @ SANDIP @
SANDEEP SONI

Mobile:9831126868
Email:SANCHITA.CHAUDHURY @GMAIL.COM

JAHARULLA SK
Mobile:9775404040
Email:GIMROHI@GMAIL.COM

MOTAKABEBAR MIAH @ MOTAKABBAR MIAH
Mobile:7003578904
Email:KOUSHIKCHOUDHURY83@GMAIL.COM

SAIKAT BAL
Mobile:9432350658
Email:SINHAMADHURAI@GMAIL.COM

TAPAN ROY (PAUL)
Mobile:9831684392
Email:SATRAJITSNHRY@YAHOO.CO.IN

Name of
Learned
Advocate

SUCHISMITA
CHAKRABORTY

SOUMIK GANGULI

SUMAN
CHAKRABORTY

PARVJ ANAM

SOUMALYA DUTTA

SANCHITA
CHAUDHURI

MD. GOLAM NURE
IMROHI

KAUSHIK

CHOUDHURY

MADHURAI SINHA

SATRAJIT SINHA
ROY

Compliance

By Date

18-03-2026

18-03-2026

18-03-2026

18-03-2026

18-03-2026

18-03-2026

18-03-2026

18-03-2026

18-03-2026

18-03-2026

List of Defect(s)

MENTIONED PROPERLY ( CMC NO.)

1) ... HONOURABLE CHIEF JUSTICE ADDRESSING
WRONG () ..... 2)... TRIAL COURT REJECTION
DETAILS NOT MENTIONED PROPERLY ( CMC NO.)

1) ... ATTACH SERVICE DELIVERED REPORT OF
RESPONDENT NO. TWO...

2) ... BEING G.R CASE NO. 120 OF 2026 IS PENDING IN
WHICH LD. TRIAL BELOW MENTION AT CAUSE TITLE
PAGE OR PARAGRAPH ONE

G.R. CASE NO MENTIONED IN 1ST PAGE/PRAYER
PARA AND 1ST PARA MISMATCHES

1) PETITIONER NAME IN CAUSE TITLE AND
VAKALATNAMA MISMATCHES

1) V.G. FATHER AND MOTHER NAME AND OTHER
DETAILS DISCLOSED ... 2) V.G. AADHAAR DETAILS
DISCLOSED

1) V.G. MOTHER NAME OF CURRENT P.S. CASE HAS
BEEN DISCLOSED .... 2) V.G. NAMES OF DIFFERENT
P.S. CASE MENTIONED IN PETITION HAS BEEN
DISCLOSED ..... 3) SECTIONS OF IPC HAS BEEN
WRONGLY MENTIONED IN 1ST PAGE

1) PS. CASE DATE WRONGLY MENTIONED THROUGH
OUT THE PETITION

LD TRIAL COURT CASE TYPE (SPECIAL CASE)
WRONGLY MENTIONED IN 1ST PARA ... 2) INITIAL
SIGNATURE OF COMMISSIONER OF AFFIDAVIT IS
REQUIRED AT PAGE 4

VICTIM IDENTITY DISCLOSE IN THIS PETITION

ORIGINAL CERTIFIED COPY NOT FOUND



SI
No.

19

20

21

22

23

24

25

26

27

Case
Type

WPA

WPA

WPA

WPA

WPA

WPA

WPA

WPA

WPA

Filing No.

4649/2026

4676/2026

4691/2026

4708/2026

4736/2026

4757/2026

4759/2026

4769/2026

4795/2026

Printed On 26-02-2026

Name of Petitioner

MAZIBAR RAHAMAN AND ANR.
Mobile:8777161198
Email:SAPROSENJIT@GMAIL.COM

M/S N.R. ENTERPRISE AND ANR.
Mobile:7303165235
Email:SARBANICND@GMAIL.COM

MD TAYAB REJA
Mobile:9641420116
Email:AMITROYADVHC@GMAIL.COM

NISITH KUMAR BISWAS AND ANR
Mobile:9088815333
Email:BBHC2010@GMIL.COM

KALIPADA HEMBRAM
Mobile:9674184299
Email: ARUNAVABHUTU@GMAIL.COM

MD SARFUDDIN AND ORS
Mobile:8585883398
Email:HINDRANIL444@GMAIL.COM

SEULI RANI ADHIKARY PATRA
Mobile:9123088623
Email:SIDDSARKAR1988@GMAIL.COM

MOUSUMI DAS
Mobile:9830078687
Email:ADV.ZAKI@GMAIL.COM

ANIL CHANDRA MANDAL
Mobile:8013206929
Email:KP.SANTA@GMAIL.COM

Name of
Learned
Advocate
SWAPAN KUMAR
CHATTERJEE

SARBANI
MUKHOPADHYAY

AMIT ROY

BIDHAN BISWAS

ARUNAVA
GANGULY

INDRANIL HALDER

SIDDHARTHA
SARKAR

AAMMAR ZAKI

KRISHNA PADA
SANTRA

Compliance

By Date

18-03-2026

18-03-2026

18-03-2026

18-03-2026

18-03-2026

18-03-2026

18-03-2026

18-03-2026

18-03-2026

List of Defect(s)

LOGO MISSING

RESPONDENT 1,5,10 DISTRICT ABSENT/INCOMPLETE

RESPONDENT 4 PINCODE MISSING

LISTING DATE WRONG,ADV SIGNATURE MISSING IN
FORM A

LOGO MISSING

ADV SIGNATURE MISSING AT CERTIFICATE IN
PRAYER PAGE,CAUSE TITLE PHOTOCOPY MISSING

SUBJECT CATEGORY CODE WRONG

SHORT LIST OF DATE IS MISSING AND INDEX HAS
NOT BEEN FILLED UP.

ADV CLERK SIGNATURE MISSING IN AFFIDAVIT



